IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date

28.06.2022

T : .
Cour Rejec
£ t

Fee Statu

‘ s

5 9]

1 SK SAMIM 33958/202 28.06.2022 |ARBA/16/2021

2 P K PAL ;3959/202 28.06.2022 |RSA/182/2010 5 U
3 H.S. PAIKRAY ;3960/202 28.06.2022 |SA/250/1986 5 U
4 |B MOHANTY ;3961/202 28.06.2022 |WP(C)/11094/2022 |5 U
5 |R K MAHABHOI §3962/202 28.06.2022 |WP(C)/16482/2021 |5 U
6 R K MAHABHOI 33963/202 28.06.2022 |CONTC/7399/2021 4 U
7 |P C DAS §3964/202 28.06.2022 |WP(C)/12263/2022 |5 U
8 ;'N'RAYATSING §3965/202 28.06.2022 |BLAPL/9181/2004 5 U
9 |K C SAMAL ;3966/202 28.06.2022 |WP(C)/9227/2019 |4 U
10 |P K DASH ;3967/202 28.06.2022 |[WP(C)/10319/2022 |5 U
11 |S K PAL ;3968/202 28.06.2022 |WP(C)/7784/2016 |10 U
12 |J PRADHAN 33969/202 28.06.2022 |BLAPL/7309/2021 5 U
13 |P K JENA 33970/202 28.06.2022 |CRLMC/2500/2021 5 U
14 |P K SWAIN §397l/202 28.06.2022 |WP(C)/20252/2010 |5 U
15 |S R TRIPATHY 33972/202 28.06.2022 |RPFAM/2/2022 10 U
16 |M.K.PRADHAN 33982/202 28.06.2022 [WP(C)/589/2022 10 C
17 |A K DAS 33984/202 28.06.2022 |WP(C)/12374/2022 |5 U




18 |s K BEHERA ;3986/202 28.06.2022 [WP(C)/21529/2021 |1 0
19 |S K BEHERA ;3987/202 28.06.2022 [WP(C)/16421/2014 |1 0
20 |S K BEHERA §3988/202 28.06.2022 |0JC/6776/1995 1 0
21 |S K BEHERA §3989/202 28.06.2022 [WP(C)/12026/2010 |1 0
22 |s K BEHERA §3990/202 28.06.2022 |WP(C)/33303/2020 |1 0
23 |S K BEHERA ;3992/202 28.06.2022 [WP(C)/33306/2020 |1 0
24 |S K BEHERA ;3994/202 28.06.2022 [WP(C)/34973/2020 |1 0
25 |S K BEHERA ;3996/202 28.06.2022 [WP(C)/35109/2020 |1 0
26 |S K BEHERA ;3998/202 28.06.2022 |WP(C)/36753/2020 |1 0
27 |S K BEHERA §3999/202 28.06.2022 |WP(C)/36944/2020 |1 0
28 |S K BEHERA §4001/202 28.06.2022 |WP(C)/31665/2021 |1 0
29 |S K BEHERA 34003/202 28.06.2022 [WP(C)/36415/2020 |1 0
30 |S K BEHERA ;4005/202 28.06.2022 |WP(C)/36751/2020 |1 0
31 |S K BEHERA ;4007/202 28.06.2022 |WP(C)/38344/2020 |1 0
32 |S K BEHERA ;4008/202 28.06.2022 |WP(C)/38348/2020 |1 0
33 |S K BEHERA §4010/202 28.06.2022 [WP(C)/32132/2021 |1 0
34 |S K BEHERA §4012/202 28.06.2022 [WP(C)/40231/2021 |1 0
35 |T.K.CHOUDHURY §4Ol8/202 28.06.2022 |WP(C)/13690/2016 (|10  |[C
36 |A. K. JENA 34019/202 28.06.2022 |WP(C)/13690/2022 |10  |[C
37 |K.C.PANDA 34024/202 28.06.2022 [WP(C)/14961/2022 (10  |[C
38 |P. K. BEHERA 34031/202 28.06.2022 [BLAPL/5316/2022 |10  |[C
39 |S.RANA 34034/202 28.06.2022 [WP(C)/14059/2022 |10  |[c
40 |M.BEHERA 34035/202 28.06.2022 [WP(C)/4004/2022 |10  |[c
|41 |B.K.SETHY 144040/202 [28.06.2022 [WP(C)/13663/2022 |10  |[C
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42 |p.K.SAHU ;4051/202 28.06.2022 |[WP(C)/37297/2021 |10
43 |J.PRADHAN ;4058/202 28.06.2022 |CRLA/361/2020 10
44 N.C.SINHA §4O6O/202 28.06.2022 |ARBA/29/2022 10
45 |K.K.JENA §4O78/202 28.06.2022 |ABLAPL/16397/2020 |10
46 |A.SAHOO 34080/202 28.06.2022 |ABLAPL/416/2021 |10
47 |B.K.SETHY 34082/202 28.06.2022 WP (C)/13665/2022 |10
ag |JANMEJAYA 44087/202 |)g 6 2022 |ABLAPL/371/2021 |10
DASH 2
49 |B.K.SETHI ;4089/202 28.06.2022 WP (C)/13660/2022 |10
50 |P.L. MISHRA ;4094/202 28.06.2022 |WP(C)/293/2022 10
51 [RAMA KRISHNA 144099/202 )0 4o 5000 |yp(c)/14888/2022 |10
BISOI 2
52 |M.R.DASH §4100/202 28.06.2022 |ABLAPL/361/2021 |10
53 |FPRAMODA KUMAR 144104/202 )0 1o 5000 lwp(C)/13130/2022 |10
DASH 2
54 |S.MOHARANA ;4110/202 28.06.2022 |ABLAPL/338/2021 |10
55 |A.BHOI ;4112/202 28.06.2022 |ABLAPL/329/2021 |10
56 |A.BHOI ;4114/202 28.06.2022 |ABLAPL/329/2021 |10
57 |p. K. JENA ;4117/202 28.06.2022 |WP(C)/12249/2022 |10
58 |J.D.MUDULI §4121/202 28.06.2022 WP (C)/12702/2022 |10
SATRUGHNA 44123/202
59 | ) 28.06.2022 |WP(C)/13971/2022 |10
60 E'N'RAYATSING 34125/202 28.06.2022 |ABLAPL/5343/2020 |10
61 |K. SAHOO ;4128/202 28.06.2022 |CMP/486/2022 10
62 |A.T.NAYAK 34129/202 28.06.2022 |ABLAPL/5494/2020 |10
63 |L. D. PANDA 34130/202 28.06.2022 WP(C)/12977/2022 |10
64 |A.T.NAYAK 34132/202 28.06.2022 |ABLAPL/5497/2020 |10




65 |KUNJA SUNDAR 144134/202 | 0 ¢ 5050 |wp(c)/14167/2022 |10 c
DAS 2
6 |[KUNJA SUNDAR 144138/202 | 0 0 5055 |wp(c)/14158/2022 |10  |C
DAS 2
67 |S.K.PAL §4139/202 28.06.2022 |WP(C)/14807/2022 |10  |C
68 |P.C.DAS §4140/202 28.06.2022 [WP(C)/15671/2022 |10  |C
69 |S.K.PAL 34145/202 28.06.2022 [WP(C)/14796/2022 |10  |C
70 |C.R. NAYAK ;4151/202 28.06.2022 [WP(C)/11921/2022 |10  |C
RABINDRA 44153/202
T ATK | 28.06.2022 |[WP(C)/12209/2022 |10  |C
72 |M.R. SAHOO ;4157/202 28.06.2022 |[WP(C)/14114/2022 |10  |C
73 |M.R. SAHOO ;4158/202 28.06.2022 |[WP(C)/14115/2022 |10  |C
74 M.R. BARIK §4l59/202 28.06.2022 |WP(C)/15434/2022 |10  |C
75 |M.R. SAHOO §4l60/202 28.06.2022 |[WP(C)/14112/2022 |10  |C
76 M.R. BARIK 34161/202 28.06.2022 |[WP(C)/15432/2022 |10  |C
77 M.R. BARIK ;4162/202 28.06.2022 [WP(C)/15429/2022 |10  |C
78 |M.R. BARIK ;4163/202 28.06.2022 [WP(C)/15401/2022 |10  |C
79 |MANAS PATI ;4168/202 28.06.2022 [WP(C)/15500/2022 |10  |C
go ANIL KUMAR 44169/202 |0 6 2022 |WBC (OA)/2088/2015 |10 c
DAS 2
81 |S.DAS §4l72/202 28.06.2022 |WP(C)/15374/2022 |10  |C
82 |B. MAHALI 34173/202 28.06.2022 |MACA/21/2022 0 |c
83 |S.DAS 34174/202 28.06.2022 [WP(C)/15376/2022 |10  |C
gq |PRAMODA KU.  144175/202 )0 ¢ 5005 lwpc (OA) /237/2015 |10 c
DASH 2
85 |D.BEHERA 34176/202 28.06.2022 [WP(C)/15363/2022 |10  |C
86 |D. BEHERA 34177/202 28.06.2022 |WPC(OR)/2408/2015 |10  |C
87 |L.D.SAHU 34178/202 28.06.2022 |WP(C)/12198/2022 |10  |C
88 |D. BEHERA 144179/202 [28.06.2022 |[WPC(OA)/2409/2015 [10  |[C
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gg |LAXMIDHAR 441807202 1)5 06,2022 |ABLAPL/6029/2022 |5
SAHU 2
90 |D. BEHERA ;4181/202 28.06.2022 |WPC (OR)/2410/2015 |10
91 |D. BEHERA §4182/202 28.06.2022 |WPC (OB)/2295/2015 |10
92 |L.D. PANDA §4183/2O2 28.06.2022 WPC (OA) /2455/2015 |10
93 |B.K.MAHARANA 34184/202 28.06.2022 |MACA/265/2010 10
94 |P.C. MOHANTY 34187/202 28.06.2022 |RSA/253/2008 10
95 |ASUTOSH MEHER ;4190/202 28.06.2022 |RSA/39/2008 10
96 |A P SAHOO ;4194/202 28.06.2022 |WP(C)/15328/2022 |10
97 |S K SAHU ;4198/202 28.06.2022 |WP(C)/14930/2022 |10
98 |p. C. MOHANTY §4199/202 28.06.2022 |SA/75/1997 10
99 |a. c. JENaA §4200/202 28.06.2022 |SA/75/1997 10
100 ﬁggiggiH §4202/202 28.06.2022 |RSA/591/2014 10
101 |B K MAHARANA ;4203/202 28.06.2022 |MACA/475/2010 10
102 K. K. NATH ;4204/202 28.06.2022 |RSA/591/2014 10
103 |RAJAT DAS ;4205/202 28.06.2022 |MACA/820/2019 10
104 ?ﬁIEATHY ;4206/202 28.06.2022 |WP(C)/14027/2022 |10
105 [P K PARIDA §4207/202 28.06.2022 |MACA/820/2019 10
106 gi?ii;igSH §4210/202 28.06.2022 |WP(C)/13645/2022 |10
107 §§¥§§$EESH 34214/202 28.06.2022 |WP(C)/13494/2022 |10
108 $§¥§§$§§SH ;4215/202 28.06.2022 |WP(C)/12487/2022 |10
109 $§¥§§$EESH 34217/202 28.06.2022 |WP(C)/12485/2022 |10
110 $§¥§§$§§SH 34219/202 28.06.2022 |WP(C)/12484/2022 |10
111 ggigiOTTAM §4221/202 28.06.2022 |WP(C)/19743/2021 |10




112 [AMULYA ROUT ;4225/202 28.06.2022 |RSA/37/2005 10 |[c
113 |D. NAYAK ;4227/202 28.06.2022 [RSA/37/2005 10 |[c
114 [D. NAYAK 34228/202 28.06.2022 [RSA/37/2005 10 |[c
115 [BIKRAM BEHERA 34229/202 28.06.2022 |RSA/585/2014 10 |[c
116 |pITABAS NAYAK |30 201/20% |og 062022 [§FC(ORC) /40507201 g U
117 [PINKY JENA ;4232/202 28.06.2022 |CMP/368/2022 5 U
118 [PINKY JENA ;4233/202 28.06.2022 [CMP/301/2022 5 U
119 |S K SAHU ;4234/202 28.06.2022 |RVWPET/127/2021 |5 U
120 |S K SAHU ;4235/202 28.06.2022 [WP(C)/20420/2019 |5 U
121 |S K SAHU §4236/202 28.06.2022 |MACA/910/2015 5 U
122 |J D MUDULI §4237/202 28.06.2022 [WP(C)/31645/2021 |5 U
123 |J D MUDULI 34238/202 28.06.2022 [WP(C)/8734/2007 |5 U
124 M R BARIIK ;4239/202 28.06.2022 [WP(C)/7477/2022 |5 U
125 |L.D. SAHOO-A ;4240/202 28.06.2022 |0JC/7009/1998 10 U
126 |L.D.SAHOO-A 34241/202 28.06.2022 [WP(C)/32595/2011 |10 U
127 |L.D.SAHOO-A 34242/202 28.06.2022 |SAO/6/2012 10 U
128 [R M NAYAK 34243/202 28.06.2022 [WP(C)/24236/2014 |5 U
129 |S B DAS §4244/202 28.06.2022 |MACA/940/2016 5 U
130 |P K MISHRA 34245/202 28.06.2022 |ABLAPL/14413/2021 4 U
131 |J PRADHAN 34246/202 28.06.2022 [WP(C)/14543/2016 |4 U
132 N K RATH 34247/202 28.06.2022 [WP(C)/26692/2011 (10  [U
133 [P K JENA 34248/202 28.06.2022 |CMP/429/2022 4 U
134 [P K JENA 34249/202 28.06.2022 [WP(C)/24092/2020 |4 U
135 |H.K.MOHANTA  |44250/202 [28.06.2022 |WP(C)/12866/2022 |10  |C
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136 K BARIK ;4251/202 28.06.2022 |0JC/3374/1988 5
137 |H.K.MOHANTA ;4252/202 28.06.2022 |WP(C)/12608/2022 |10
138 BARIK §4253/2O2 28.06.2022 |ABLAPL/573/2020 5
139 |R.N.BEHERA §4254/2O2 28.06.2022 |TRP(C)/133/2022 10
140 PARIJA 34255/202 28.06.2022 |WP(C)/1595/2013 10
141 |A.K.MOHANTY §4256/2O2 28.06.2022 |TRP(C)/199/2022 10
142 K PARHI ;4258/202 28.06.2022 |WP(C)/39404/2021 |4
143 |H.K.MOHANTA ;4259/202 28.06.2022 |WP(C)/12602/2022 |10
144 H.K.MOHANTA ;4260/202 28.06.2022 |WP(C)/12605/2022 |10
145 N MOHAPATRA ;4261/202 28.06.2022 |WP(C)/23534/2019 |5
146 K SAHOO ;4262/202 28.06.2022 |MACA/582/2019 5
147 H.K.MOHANTA 34263/202 28.06.2022 |WP(C)/12868/2022 |10
148 K BARIK ;4264/202 28.06.2022 ABLAPL/1507/2020 |5
149 R.K.BARIK ;4265/202 28.06.2022 |WP(C)/12793/2022 |10
150 K BARIK ;4266/202 28.06.2022 |BLAPL/10595/2021 |5
151 [N.ROUT ;4267/202 28.06.2022 |WP(C)/13053/2022 |10
152 |J.J.SAHOO §4268/202 28.06.2022 |WP(C)/13053/2022 |10
153 [H.K.MOHANTA 34271/202 28.06.2022 |WP(C)/12870/2022 |10
154 H.K.MOHANTA 34272/202 28.06.2022 |WP(C)/12867/2022 |10
155 B.K.PATRA 34273/202 28.06.2022 |WP(C)/15209/2018 |10
156 B.MOHANTY 34274/202 28.06.2022 |WP(C)/15209/2018 |10
157 |A.K.ROUT 34275/202 28.06.2022 |TRP(C)/240/2021 10
158 B.K.LENKA 34279/202 28.06.2022 |WP(C)/12623/2022 |10




159 |P.BEHERA §4280/202 28.06.2022 |WP(C)/4951/2015 |10 C

160 |N.MALLICK ;4283/202 28.06.2022 |WP(C)/14484/2022 |10 C
SANJIB KUMAR [44285/202

161 | T ADEG 5 28.06.2022 |WPCRL/43/2022 10 C

162 |R.M.NAYAK §4286/202 28.06.2022 |WP(C)/14049/2022 |10 C

163 |A.K.ROUT §4287/202 28.06.2022 |WP(C)/14690/2022 |10 C
DIBYARANJAN 44288/202

164 oot 5 28.06.2022 |WPCRL/85/2021 10 C

165 R.K.MOHAPATRA 34290/202 28.06.2022 |WP(C)/12897/2022 |10 c

166 [B. DAS §4292/202 28.06.2022 |WP(C)/15618/2021 |10 C

167 |B. DAS §4293/202 28.06.2022 |WP(C)/15605/2021 |10 C

168 |[B. DAS §4294/202 28.06.2022 |WP(C)/15616/2021 |10 C

169 B. DAS §4295/202 28.06.2022 |WP(C)/15606/2021 |10 C

170 |B. DAS §4296/202 28.06.2022 |WP(C)/15604/2021 |10 c
ABINASH 44297/202

171 | ONDARAY 5 28.06.2022 |WP(C)/5041/2015 |10 C

172 |S C SATAPATHY 34299/202 28.06.2022 |WP(C)/38383/2021 |5 U
PRADEEP KUMAR 44302/202

173 | SHaNTY 5 28.06.2022 |WP(C)/2792/2016 |10 C

174 K C MAJHI 34305/202 28.06.2022 |WP(C)/4448/2022 |5 U

175 [MANOJ KUMAR  144308/202 | 0 ¢ 5055 |yp(c)/24495/2011 |1 0
PANT 2

176 |GYANA RANJAN 144310/202 | 0 0 5055 |cRIMC/1799/2014 |10 c
PATRA 2

177 P. N. NAYAK 34311/202 28.06.2022 |WP(C)/11385/2022 |10 C
PRASANJIT 44312/202

178 |Lpnren 5 28.06.2022 |WP(C)/11313/2022 |10 C

179 |S. S. BISWAL 34313/202 28.06.2022 |WP(C)/10237/2022 |10 C
M/S ASHOK KU (44314/202

180 |ono00 5 28.06.2022 |CONTC/305/2021 10 C

181/S. C. D. DASH 34315/202 28.06.2022 |CRLMC/1534/2010 |10 C

182 M. R. SAHOO  |44316/202 |28.06.2022 |CRLA/316/2020 0 [c




|

2

183 |D.K. MALLICK ;4318/202 28.06.2022 |CRLA/233/2022 10
184 |D.SAMAL §43l9/202 28.06.2022 [WP(C)/15123/2022 |10
| | | ITotal 11476

NIC




